26.09.2017 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

26.09.2017
COURT NO. 33
(DIVISION BENCH-IV)
HON'BLE MR.JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 10.30 A.M

1. CRL.A 1577/2014 ARUN KUMAR MISHRA K.K. TYAGI
VS. STATE RADHIKA KOLLURU

COURT NO. 34

(DIVISION BENCH-VIII)

HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE NAJMI WAZIRT

AT 2.15 P.M

1. CRL.A 1315/2014 MOHD. IMRAN
VS. STATE
2. CRL.A 829/2012 MUKESH @ KARKA
VS. STATE
3. CRL.A 452/2013 AKRAM
VS. STATE
THROUGH: - MS. SAAHILA LAMBA, ADVOCATE FOR APPELLANT NO. 1

MR. M.L. YADAV, ADVOCATE FOR APPELLANT NO. 2

MR. NARSINGH NARAIN RAI, ADVOCATE FOR APPELLANT NO. 3

MR. RAVI NAIK, APP FOR THE STATE WITH INSPECTOR BHARAT MEENA,

SHO, P.S. SWAROOP NAGAR AND INSPECTOR D.K. TEJWAN, P.S. PANDAV NAGAR

4. CRL.A 303/2012 RAVINDER KUMAR CHAUHAN AJAY VERMA,
VS. STATE NARSINGH NARAIN
RAVI NAIK
5. CRL.A 36/2015 ARSHAD AJAY VERMA

VS. STATE RAJNI GUPTA



26.09.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RSA 388/2015 SANTARA DEVI UDAYAN JAIN
VS. LATISH KUMAR & ORS. AMIT SHERAWAT
NAWAL KISHORE

COURT NO. 11
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 9213/2016 DR. RISHI KANT SIDDHARTH MAYANK MANISH
MAHAVIDYALAYA SEVA SONALI MALHOTRA
SANSTHAN AMIT SANDUJA

VS. NATIONAL COUNCIL
FOR TEACHER EDUCATION

& ANR.

2. W.P.(C) 9878/2016 MASS EDUCATION PRIMARY MAYANK MANISH
TEACHERS TRAINING ARUNIMA DWIVEDI
INSTITUTE

VS. NATIONAL COUNCIL FOR
TEACHER EDUCATION & ANR.

3. W.P.(C) 7173/2015 M/S MAURYA TECHNO YEESHU JAIN
SECURITIES PVT. LTD. RAKESH KUMAR
VS. LAND AND
DEVELOPMENT OFFICE

HIGH COURT OF DELHI
25TH SEPTEMBER, 2017 REGISTRAR (LISTING)
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26/09/2017 FOR PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

46.

47.

COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

CO.PET. 340/2010 M/S MAA TARINI MINERALS ASHOK PANIGRAHI, KHAITAN AND
Vs. M/S TECHNICAST ENGINEERS KHAITAN, ARUNAV PATNAIK, SHIKHAR
LTD. P K BANSAL,ADHISH SHARMA, SARTHAK
KATYAL, PIYUSHA SINGH, JAIDEEP
SINGH
CO.PET. 301/2015 MRS. USHA JAIN KARANJAWALA & CO,AKHILESH
CO.APPL. 1377/2015 Vs. ADITYA LANDCON PRIVATE ARORA, RUBY SINGH, NAKUL GANDHI,
CO.APPL. 1378/2015 LIMITED ADITI GANDHI, SHARVAN SAHAY

UJJWAL K JHA



26.09.2017

17.

Ccs(coMM) 1190/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

M/S ISHAR DASS AMIR CHAND
Vs. MR. JAGDISH BABU SHARMA
& ORS
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